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_ in view of ;the request received from the Court of Sh. Anin-iesh Bhesltor Mani
‘iiiupnthi, Lil. i’3i'i‘._*i=ii2, Dim, ND end in partial motliiieetieu oi Duty Roster for the uiohth of
i\ioven1her= 2623, it is direeted that en. Hsrjot ingh,Lei. MM NI Aet (Digital fioueeiiii, PHD,
Ni“) shell worit es Duty MM on io.11.2ilZii in plttee-of _5i1.,'.t,§,!hi!ié’tih.i:3l1heiter -lvi-enl;Pt'i"p thi. Lil
it/iivi~=O2 PPIC. ND anti $it.Auittiosli Bitosltstf-_ MhIil"TYi§Q§lil§ Lei. MM='02,~I1I=i£ih°i§Di elfifi work
gutgggrihion 93.11.2033 in pleee of eh. tisrjot eiugh. Ld. Miivi NI list-‘(Digital 6 t=t~ti1),

.. ' g . ~ t -
_ Rest of the conditions shall rernein unchtinged. 4\ /

7*‘ - - 1*‘ Link Chief etr ogta Magistr
. - Pati. al-I01 ' 0%“/ts, e(1a)_ell1i.

No. /2023/CMM/PHC/New Delhi. Dated 01 .2022.
Copy forwarded for information and necessary action :-

1. The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi.
(Through Lti. District 8; Sessions Judge, Patiala House Court, New Delhi).

2. The Ld. District 8: Sessions Judge, Petinio I-louse Court, New Delhi.
3. All the other Ltl. District 8: Sessions Judges, Center (HQ),West/ TI-ICI, North, North-
West/Roliini, Sltulttirn, East, Nortli-=Et\st I KKD, South-West/ Dwarito, South, South-East!

Soltet, Delhi lNew_Deihi.
4., All the Ltl. Chief Metropolitan Magistrates, Center, West! THC, North, North-West/ Rohini, .

5lii1litli‘ti, Beet. Nt3i"tl'i=Eiii/ i€i<D, South-West I Dwaritu, South, 5outh=Eeetl Sultot, Delhi /New
Delhi. »

5. All the Ld. ACMMs, Patinla I-louse Courts, New Delhi District. - .
6. The Conceruetl M.-Mei. Pntioie 1-louse Courts, New Delhi; '
7. The Chief Prosecutor, New Delhi- District.

‘ " 8. The ]‘,J,C,P. New Delhi District! South District! South -West -District.
\,5.1./‘fie Inchttrge, District Courts Web-Site Committee, Tis I-lazarl Courts, Delhi.

10. ‘The inchurge, Computer‘ Room, iiatiule House Courts, New Delhi. .
11. The Controlling Officer, Pool-Car, New Delhi. '

A 12. The Care Taker, New Delhi District with the direétion to affix the copies of the sa all the
notice boards at Patiala I-louse Courts Complex.
13. The Incharge, Lock-up, New Delhi.
14. The incharge Cash Branch, New-Delhl- District, Patiaia House Courts
15. The Secretary, j[>[,JQ,,i§1.A. -
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1“ Link ‘Chi Met o lit - agist ate

- Pati is Ht? s - Courts, ew Delhi.


